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rights to the majority of its population. Its 
insistence on perpetuating the inhuman 
system of apartheid is a challenge to the 
conscience of humanity. It is guilty of 
committing acts of aggression against the 
sovereignty and territorial integrity ' of the 
front line African States and gros Iy viola-
ting the fundamental principles of interna-
tional law. Its exi tence is the negation of 
the oneness of the human race. 

India ha been opposed to it policy of 
racial d i crimination even befote indepen-
dence. Mah atma Gandhi hall organised a 
crusade against it in South Africa even 
before launching our own freedom trugglc . 
India has been among the foremost nations 
who h ve time a nll aga in demanded total 
ostraci m- polit ical, military, economic and 
cultural- of ::south Africa from the comity 
of nations. 

Thu the invitatIOn to experts belonging 
to the raci t regime of South Africa descri-
bed a "The other notorious outlaw" by the 
Prime Minister Shrimati Indira G andhi is 
in viol:ltion of one of the bl Sic tenets of th 
nation' foreign policy. 

Hence I urge lIP n the Government to 
take immediate stej') to ensure that the 
afore a id invita tioll to the experts from 
South Africa i withdrawn forthwith. 

(iii) Need to e tabU h a big industry in 
Jaunpur for solving unemployment 

problem 
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(iv) Steps taken to popularise Gunny 
Bags cooling ystem 

SHRI VTRDHT CHANDER JAIN 
(Barmer): Man's working capacity and 
performance is very much impaired by ex-
p sure to hot environment of a tropical 
country like India. More and more buil-
ding are being air-conditioned or air-cooled 
to give relief to the people living or work ins 
in those huildings. But the air conditioning 
and air-co ling system~ consume lot of 
power and huge initial expenditure is requi-
red to meet the cost of the plant and other 
equipment. . 

The cientists of the Central Building 
Research Institute, Roorkce, have develo-
ped a very cheap and power ~aving techni-
que of cooling the buildings by 'gunny 
bag-; cooling ystem'. By this 'gunny bags 
cooling technique' the temperature of the 
roof of a building is lowered by as much as 
25 degree (centigrade) and room tempera'" 
ture by 10 degree (centigrade) thus providing 
adequate thermal comfort for factory and 
office workers. 

Various Indian and foreign magazines and 
papers are publishing articles highlighting 
the effectiveness of this cheap and power-
saving cooling technique in a ·icountry like 
India where power is in short supply and 
resources are scarce. 

This technique has been developed by 
Shri S.P. Jain and his scientist-coJleagues in 
the . Central Building Research Institute, 
Roorkee in 1978. Since _then, man~ b~ir-
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.ding in different places in India are being 
cooled by this technique and the people 
using them are being provided relief from 
beat. 

The Minister of the Department of Science 
and Technology is requested to give a state-
ment regardin the steps so far taken by the 
Department to popularise this technique in 
the country and outside country and what 
steps he proposes to take in the future. 

(v) First class Railway coaches 

SHRJ KAZI JALIL ABBASI (Domaria-
ganj) : there has been unprecedented deterio-
ration in the maintenance of first class coa-
ches;n the Railways. The 'iituation is beyond 
description on the NE Railway but even on 
the Northern Railway things are prett y bad. 
It h-as been noticed that foHowing the increa-
sed attachment of AIC sleeper coache • the 
first class coaches have been tota11y ignored. 
WhH'e one finds every thing in order in the 
Ale s1eeper coaches, the first class coaches 
are in a very poor state of m ;\ intenance and 
are at times worse than ordinary secono 
dass compartments. Adequate attention is 
not being paid to the cleanliness of the 
oompartment. The windows are very often 
unusab1e ; the 'avatories are leaking and the 
supply of e1eetrlcity and water is irreguln r. 
The fittin'gs are 50 weak that they are 
CH~'odged the moment they are touched . 

The indifference towards maintenance of 
the first cIa compartments even in presti-
~o s mail trains is not understandable. 
White there is only a marginal difference 
1:)etween the fares of first c1as~ and Ale 
leepers travel, the tatter are given favoura-

ble treatment and the first c1as passengers 
uffer in disgust. The Railway Minister 

may ti'n'dly look into this matter and see 
that the first c1ass compartments are main-
tained I)roperly. 

(vi) Measures to promote tourism in 
Jammu 1l1ld Ka hmir 

H I SAIFUDDIN SOZ (Baramulla} : 
Tbe e?taggerated repOTting on violenee by a 
~tion of the press during and after June 5 
, ections ca~sed great damage to the tourist 
industry in Kashmir. The houseboat 
owners, taxi drivers, transporters, artisans 
and businessmen have suffered great losses. 
Innumerable house boats on the beautiful 
b~l Lake and ~i$ean Lake have hun$ 'to 

Jet' hoardings. Since there is every pos i-
bility to retrieve the situation for the next 
tourist season, that is September-Oct.ober, I 
would strongly plead for special measures by 
the Ministry of Tourism and Civil Aviation 
so that greater number of tourists visit 
Kashmir valley during the said months. 
That action will be a shot in the arm of the 
State Government which is doing all it can 
to promote touri m in the State. 

(vii) Need for giving full status to Uni-
versity f Jamia Millia Islamia, Delhi 
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